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being collected and will be placed on the
table of the Sabha.

- Import of Nitrogen Storage Tanks for Cross-
Breeding Programme in Orissa
4465. SHRIMATI JAYANTI PATNAIK:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether Government have a proposal
to import liquid Nitrogen storage
tanks of implement a Central sector scheme
on cross breeding of cattle with exotic dairy
breeds and improvement of buffaloes using
frozen semen technique outside Operation
Flood-II areas in Orissa; and

(b) if so, the steps taken to implement
the above proposal?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA): (a) and (b). There is no pro-
posal of the State Government of Orissa
pending at present for import of liquid nitro-
gen storage tanks under Central sector
scheme on cross-breeding of cattle with
exotic dairy breeds and improvement of
baffaloes using frozen semen technique out-
side operation Flood II areas,

Construction of Flats Under Self Finance
Schemes in Vasant Kunj

4466. PROF. MEIJIINLUNG KAM-
SON : Will the Minister of URBAN

DEVELOPMENT be pleased to state :

(a) how many category III flats are
being constructed in Vasant Kunj under
Fifth Self Financing Scheme ;

(b) the total number of allottees ;

(c) whether construction has not yet
begun in pocket V of Sector ‘C’ ; if so, the
reasons therefor ;

(d) whether there is any proposal to
allot alternative flats to the allottees of
Sector ‘C’ Pocket V, in other Sectors in
Vasant Kunj ; and

(e) if so, the procedure for alternative
allotment of flats in other sectors?
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" THE MINISTER OF STATE IN THE

. MINISTRY OF URBAN DEVELOPMENT

(SHRI DALBIR SINGH): (a) At present
3746 Category IlI flats are under construc-
tion,

(b) 4387 °

(¢) No, Sir, the land is under ‘stay’
orders of the Court.

(d) Yes Sir.

(¢) To accommodate all the existing
allocatees in Vasant Kunj Residential
Scheme, re-adjustments/re-allocations may
have to be made to such allocatees whose
flats " are not under construction. They
would be offered an alternative accommoda-
tion on the following broad principles :

(i) The alternative flat should be on the
same floor.

(ii) It should have same design.

(iii) It should have same plinth area.
Wherever it not possible to allot the flats in
accordance with the above principles, DDA
would indicate the availability of flats to the
allottees and obtain their options and allot
them flats by draw of lots,

Mineral Mining Technology For Exploita-
tion of Mineral Wealth,

4467. DR. G.S. RAJHANS : Will the
Minister of STEEL AND MINES be pleased
to state :

(a) whether mineral mining technology
being adopted for exploitation of mineral
wealth in the country has failed in achieving
the required results ;

(b) the measures Government are
contemplating for diversification of mineral
mining technology keeping in view the
geological conditions ;

(c) whether Government also propose to
obtain any foreign collaboration in this
regard ; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THB
DEPARTMENT OF MINES (SHRIMATI
RAMDULARI SINHA): (a) (to) (d):





